Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 31-03-2025 TO 04-04-2025

S. NO. |APPEAL NO. FINAL ORDER DATE OF ORDER DATE ON
NO./MISC ORDER NO. RECEIVED FROM WHICH ORDER
' THE PS TO HON'BLE SENT FOR
PRESIDENT DISPATCH
/MEMBERS
FINAL ORDER NO.

1 ST/52596/2019 F.0/50415/2025 24-03-2025 02-04-2025

2 ST7/53034/2018 F.0/50416-50417/2025 24-03-2025 02-04-2025

3 S1/50190/2018 F.0/50419/2025 24-03-2025 02-04-2025

4 ST/51776/2015 F.0/50423/2025 24-03-2025 02-04-2025

B S7/50901/2019 F.0/50424/2025 24-03-2025 02-04-2025

6 ST/51483/2019 F.0/50425/2025 24-03-2025 02-04-2025

7 S7/52949/2019 F.0/50426-50427/2025 24-03-2025 02-04-2025

8 S7/52279/2019 F.0/50428/2025 25-03-2025 02-04-2025

9 ST1/50134/2015 F.0/50429/2025 25-03-2025 02-04-2025

10 S1/52148/2019 F.0/50433/2025 25-03-2025 02-04-2025

11 ST1/52128/2019 F.0/50434/2025 25-03-2025 02-04-2025

12 ST/50179/2019 F.0/50435/2025 27-03-2025 02-04-2025

13 ST7/50250/2021 F.0/50440/2025 27-03-2025 02-04-2025

14 S7/52736/2019 F.0/50441/2025 27-03-2025 02-04-2025

15 ST/52455/2018 F.0/50442/2025 27-03-2025 02-04-2025

16 S1/50721/2019 F.0/50443/2025 27-03-2025 02-04-2025

17 ST1/52146/2019 F.0/50444/2025 01-04-2025 03-04-2025

18 S7/53189/2018 F.0/50445/2025 01-04-2025 03-04-2025

19 S7/50626/2015 F.0/50451/2025 01-04-2025 03-04-2025

20 S1/50508/2018 F.0/50455/2025 01-04-2025 03-04-2025

21 S7/51298/2016 F.0/50456/2025 01-04-2025 03-04-2025

MISC ORDER

1 ST/51121/2018 M.0/50287-50290/2025 27-03-2025 02-04-2025

2 ST/53098/2016 M.0/50293/2025 02-04-2025 |  03-04-2025

3 ST1/51984/2018 M.0/50294/2025 02-04-2025- 03-04-2025

4 ST/52971/2018 M.0/50295-50296/2025 02-04-2025 03-04-2025

5 ST1/50639/2019 M.0/50309/2025 01-04-2025 03-04-2025

6 ST7/52501/2018 M.0/50326/2025 01-04-2025 03-04-2025

7 ST1/52502/2018 M.0/50327/2025 01-04-2025 03-04-2025

8 ST/52503/2018 M.0/50328/2025 01-04-2025 03-04-2025
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| DEPUTY REGISTRAR!
uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same day for the parties and pubiic at large.

Thus all the interested parties and other information seekers under R.T.I Act may download these orders from CESTAT website.




